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THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHR1 PURUSHOT-
TAM KAUSHIK): (a) The rumber of
Civil Aerodromes in India is 260.

(b) 85 aerodromes under the control
of Civil Aviation Department and four
airports under the Internaliona Alr-
portg Authority of India sre available
for use. Indian Airlines are orerating
scheduled servizes through 42 civil ae-
rcdromes,

(c) 35 aerodromes are located !n
South India. 20 of these aercdromes In
the States of Andhra Pradesh, Tamil
Nadu, Kelara and Karnataka are under
the control of Civil Aviation Depart-
ment. International airport Madras is
under the control of the International
Airports Authority of India. 14 aero-
dromes are owned by the State Govern-
ments/private parties.

(d) and (e). Subject to the availa-
bility of resources and if the traffic jus-
tifies, Government will censider  the
feasibilty of construcliag new aerocio-
mes at Hulbi, Caucst and Cochin.

Bapking Facilities for various Projects
in Himachsl Pradesh

2476. SHRI DURGA CHAND: wall
the Minister of FINANCE ie pleased
17 state:

(a) whether Banking {acilities for
various projects in Himachal Pradesh
are very little;

(b) whether it is a fact that Hima-
chal Pradesh suffers from various pro=
blems on account of rough terrain and
scattered area and that banking facili-
ties are not easily available to euntre-
preneurs; and

(¢) it so, whether it is pmr,_tosed to
provide banking facilities in Himachal
Pradesh, if so. the detalls thereof?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): (a) to (c). In

oursuance of the objecuve of extending
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bunking facllities to unbanked arsag
the commercial byuks have keen en-
deavouring to opern more branches in
rural areas. As at {ke end of Soptem-
ber 1877, the nranch network of the
commercial banks in Himachal Pradesh
comprised 264 hrancnzs cf which 209
were located at rvral centres, The
average population per bank office
Himachal Pradesn was 14,0060 compared
tv the all-India uverage of 21,000. On
the same date, 57 licences; alluiments
were pending with the commercial
bankg for open.ng branches in Hima-
chal Pradesh, Of these, 48 were for
rural centres.

While the diffinulies of inadequate
meang of communication and transport
ang the disperzed habitation do puse
problems in rapidl; secunng a more
widely dispersed bank branch network
in hill areas such as Himachal Pradesh
banks have been advised to devote
greater atlention to the needs of the
underbanked areas, particulurly of the
districts where the population cover=-
age of their rural and semi-urban
brancheg is relatively poor.

Financial Assistance for Tea Replan.
tation

2477, SHRI 7. 3. RAMALINGAM?
Will the Ministar of COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION be pleased to state:

(a) the extent of financial assist-
ance given by Government for Tea
replantation;

(b) whether this assistance has
been discontinued or proposed to be
discontinued; and

(c) if so, the impact on tea produc-
tion indicating whether tea produc-
tion hag already suffered?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIFS AND CO(OPERA-
TION (SHRI ARIF BEG): (a) An
amount of Rs. 218,00000/- has been
released by the Government for pey=-
ment of subsidy to Tea E«tates under
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the Replanation Subsidy Schems since
its inception in October 1968,

(b) No, Sir.
(¢) Does not grise.

uest made Industrialists for
nl.:ln from N:;’Hlnlllud Banks

2478. SHRI P, 8. RAMALINGAM:
S8HRI D, AMAT: -

Will he Miniser of FINANC
be pleased to state:
(a) whether industrialists have

sought a soft loan from Nationalised
Banks for payment of bonus to wor-
kers;

(b) if so, the particulars thereof
and the amount gought; and

(¢) the action taken on thelr de-
mand?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
1 M. PATEL): (a) to (c). Such in-
dustrial units ag are presenily under
financial strain and lack the liquidity
to meet their minimum bonus obliga-
tions have approached banks for finan-
cila] assistance 1o en:nble them to pay
bonus to their worker: smce non-
puyment of bonus to the workers of
such units is iikely to result i1p indus-
trial unrest, Government have advised
banks to consider giv ing financial as-
sistance, for meeting min:mumn bonus
obligations, to:

(1) such units as need special assis-
tance from banks even thuugh they
arg viable; and

(ii) such units a5 can be made viable-
with assistance for modermisation ete.

Units approaching the banks for fin-
ancial assistance will have to satisfy
the hanks about their wv:ahility/pro=
jeeted viability.

In the case of certasin  non-vialle
cotton texitle mills, banks have sought
the guarantiee of Central gnd/or State
Governments. In regard to cotton tex-

tile mills, Governmen:s of Mahgrasgh-
tra and Gujarat had agreed to stand
guarantee to the ex‘ent of tG per cent
if financial assistance was extended to
non-viable mills, tre Central Goveins
ment making 'iself responsible for the
other 50 per cent. Banks have been
considering propozais to provide flnan~
cial assistance to su*h mills on this
basis.
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Utilisation of Bank Resources to up-
Iift the Rural Areas

2480. SHRI G. M. BANATWALLA:

SHRI MANI RAM BAGRI: °

Will the Minister of FINANCE
be pleased to state:





